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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NO(s). 506 OF 2006
BEFORE THE REG STRAR M K GUPTA
STATE OF U. P. Appel I ant (s)
VERSUS

PREETAM & ORS. Respondent ( s)
(Wth appln(s) for exenption fromfiling OT. and office report )

Dat e: 16/04/2010 This Appeal was called on for hearing today.
For Appellant(s)

M. Bharat Ram Adv.

M. Kam endra M shra, Adv.
For Respondent (s)

M. Anis Ahmed Khan, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER
In t he pr esent Crim nal Appeal there are five
respondents. The appellant as well as all the five respondents
are represented by their advocates. Original records fromthe
Hi gh Court as well as Trial Court have been received. Appellant
has filed additional docunents. Appeal is ready for hearing.

(M K. GUPTA)
Regi strar

ns



